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Shii Sattah Chamba: The source of 
information is the Department of In
dustries. Punjab Government.

Sardar Iqbal Singh: May I know 
whether it is a fact that the Khadi 
Board of the State Congress had re
commended to the Punjab Govern
ment research and  development of 
this industry since very long?

Shri Satish Candra: As I said, we 
have not received any scheme from 
the Punjab Government, which has 
informed us that the number of per
sons employed in this industry is not 
large.  The State Government  pre
sumably does not propose to send any 
scheme in this connection to us.

Sardar Iqbal Singh: May I know 
whether it is a subsidiary industry of 
the peasants living in the  Punjab, 
especially those living in the villages, 
on the rural side?

Shri Satish Chandra: The Munj in
dustry is more or less spread all over 
the country for making rope, mats 
and door mats. As far as Central 
Government is concerned, it is only 
a question of giving financial assis
tance. if reauired. The Punjab Gov
ernment perhaps does not  see any 
necessity to approach the Central 
Government for funds.

Mr. Sp̂ en With resp̂ to ques
tions relating to State .subjects, as far 
as possible, the questions should ori
ginate in the States. All that the Cen
tral Government can do is to get the 
information; further,  they have no 
more information. I would like hon. 
Members here to write to their coun
terparts in the State Assemblies to 
take up these matters which are of a 
provincial nature. Then they can pur
sue the matter of whatever help has 
to be given from the Centre here. It 
will save time, and it will also be a 
îaiscm between the State  Govern
ment. the Members of the State As
sembly and the Members of this 
House. We are not sitting here as a 
sort of appellate court but as original 
court.

n ian ssets in apan

*1206. Shri Gidwani: Will the Min
ister of Commerce and Industry be
pleased to state:

(a) whether there has been any 
correspondence between the Govern
ment of India and the Government 
of Japan recently regarding the ques
tion of setdement of property assets 
of nationals of both the  countries 
held in custody during the last war 
by the respective Governments; and

(b) if so. when the matter is likely 
to be settled?

The Minister of Commerce (Shri 
Kannariou’): (a) Yes. Sir.

(b) The matter is being pursued 
with the Japanese Government for an 
early settlement. I am quite sure the 
hon. Member knows fully the facts 
of this case, and appreciates that it 
might not be very advisable to ask 
supplementaries.

n ian Cars

*1207. Dr. Ram Sobliag Singh: Will 
the Minister of Commerce and Indus
try be pleased to state:

(a) whether Government have  al
lowed the  export of Indian-made 
cars;

(b) if so. the number of such cars 
exported during the period 1955-56;

(c) the country to which they were 
exported; and

(̂d) whether any export target has 
been fixed for such cars for the year
1956-57?

The Minister of Commerce (Sluri 
Kannariur): (a) and (d). Export of 
Indian-made cars is licensed freely. 
No target has been fixed.

(b) Five.

(c) Ceylon.
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Shri Thano Pillai: May I know the 
make of the car that has been export
ed to Ceylon, and the price at which 
it is exported?

Shri Kamiarkar: The make of the 
car exported is, I understand. Hindu
stan.  Regarding the  precise  price 
which the customer abroad has to pay,
I said I wanted notice.
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Dr. Ramacfaanden May I know whe
ther any of these cars nave been re* 
turned unsold?

Shri Kanaariun No. no: they have 
been sold and there was no oocasi<m 
tQ return them. I do hope that they  ̂
would not return them. *

Shri Ramachandni Reddi: Have
there been any complaints about the 
eflSciency of cars exported? '

Shri Karmariur: Not about the im
ported ones. Sometimes I have re
ceived  complaints about the cars 
used here.

Shri Pimnoose: May  I have the 
comparative figures of cars imported 
and exported during this period?

Siiri Karmariur: The prices?

Sliri Pimnoose: The number  that 
were imported, and the prices.

Shri Karmarioir: It is not our policy 
to import cars but only component 
parts. About the other part, I will re
quire notice.

Sliri G. P. Sinlia: May I know why 
there has been no reduction in the 
price of the assembled cars in spite 
of the fact that there has been a re
duction in the price of the component 
parts imported?

Shri Karmariur: The cost of pro
duction has been higher than what it 
could have been and the prices are 
fixed according to the cost of produc
tion.

Siiri G. P. Sinha: I want to know 
why the prices are higher?

Shri Karmariur: They are higher 
than what we would like them to be.

ute nquiry Commission

*1209. Shri L. N. Midira: WiU the 
Minister of Commerce and Industry 
be pleased to state the steps taken 
so far to implement the recommenda
tions of the Jute Enquiry Commis
sion?

, Tlie Minister of Commerce (Shri
Karmailur): A statement giving the 
information required is laid on the 
Table of the House. [See Appendix
VI. annexure No. 61.]




